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THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOl-
OGY (PROF. M.G.K. MENON): (a) No, Sir. 

(b) and (c). Sounding rockets with 
meteorological/chaff payloads are routinely 
launched from the three rocket launching 
ranges at Thumba, Sriharikota and Balasore. 
In addition, from the national rocket launch-
inglange at Sriharikota, there are proposals 

1. Vikram Sarabhai Space Centre{VSSC) 

2. SHAR Centre (SHAR) 

3. Space Applications Centre(SAC) 

4. ISRO SateUite Centre (ISAC) 

to launch range at Sriharikota, there are 
proposals to launch the Augmented SateDite 
Launch Vehicle(ASL V) and Polar Sateltite 
Launch Vehicle (PSl V). 

(d) Yes, Sir. 

(e) Details of the amount spent on 
Space Research and connected activities in 
each Centre of Department of Space during 
the the last three years are given below: 

(Rs. in CraTes) 

87-88 88-89 89-90 

46.34 50.08 46.53 

19.10 23.01 21.n 

12.11 16.26 20.19 

10.48 13.00 14.89 

5. liquid Propulsion Systems Centre{LPSC) 6.97 8.46 16.95 

The above figures are exclusive of the 
expenditure on projects like Augmented 
Satellite launch Vehicle (ASLV). Polar Sat-
ellite Launch Vehicle (PSLV). Indian Re-
mote Sensing Satellite (IRS), Indian national 
SateRite-1i Tests Spacecraft (ISAT-II TS) etc. 
The details of expenditure on these projects 
which is spread over all the centres of the 
Department of Space for the three years are 
as follows: 

1987-88 Rs.148.92 crores 

1988-88 Rs.202.50 crores 

Rs.168.39 crores 

Rehabilitation of Disabled Personnel of 
IPKF 

6830. SHRf GOPI NATH GAJAPATHI: 
Win the PRIME MtNtSTER be pleased to 
state: 

(a) whether Government propose to 
introduce any scheme for the rehabilitation 
of disabled armymen of Indian Peace Keep-
ing Force; 

(b) if so, the details thereof; 

(c) the time by which the scheme is 
proposed to be introduced; and 

(d) the specific steps taken for their 
rehllblNtalion? 
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THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (DR. RAJA 
RAMANNA): (a) to (d). Defence SerVice 
Personnel who have been disabled either in 
war or in peace time and whose disability is 
attributable to milttary service, are accorded 
priority I for employment. As a special dis-
pensation to the disabled IPKF personnel, 
guidelines have been issued to give priority 
for employment to these personnel for 
employment under the Government of India 
over other normal cases of ex-servicemen 
against vacancies reserved for ex-service-
men. In addition, disabled Army personnel of 
the IPKF, invalided out of service on account 
of injuries sustained in the operations in Sri 
Lanka, have been made eligible for Liberal-
ised Pensionary Awards as for battle casual-
ties. They are also entitled to other facilities 
such as medical and travel concessions, 
educational concessions for children study-
ing in Government schools, as well as assis-
tance in employment and self-employment. 

[ Translation] 

Scheme of Demarcation of Forest Land 

6831. SHRt RAGHAVJI: Will the 
MINISTER OF ENVIRONMENT AND FOR-
ESTS be pleased to state: 

(a) whether Government are aware that 
large area of land earmarked as forest land 
is without any green cover; 

(b) if so, whether Government propose 
to consider the scheme of dElmarcation of 
forest land in consultation with the State 
Governments; and if not, the reasons there-
for; and 

(c) whether Government particularly 
propose to exempt the places where miner-
als are available from the ambit of Forest 
(Conservation) Act, 1980? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRIMATI MANEKA GANDHI): (a) 
h is estimated that 30 million ha. of forest 
area has no tree cover in the country. 

(b) A scheme for Survey and demarca-
tion of forests has been proposed for inclu-
sion in the Eighth Five Year Plan. 

(c) No, Sir. 

[English] 

Allocation to Punjab for 2O-Point 
Programme 

6832. SHRI KAMAL CHAUDHRY: Will 
the PRIME MINISTER be pleased to state: 

(a) the funds allocated to Punjab for 20-
Point Programme during the last three years, 
year-wise and point-wise; 

(b) whether Punjab Government have 
utilised the entire amount during the period; 

(c) if so, the details thereof: and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING AND MINISTER 
OF STATE IN THE MINISTRy OF PRO-
GRAMME IMPLEMENTATION (SHRI 
BHAGEY GOBAROHAN): (a) to (d). The 
allocations for the 20-Point Programme are 
derived from various sectoral heads of the 
State Annual Plans. A Statement showing 
the details of allocations in the State Plan 
Sector are given in Statement-' below. The 
utilisation of the allocated funds works out to 
96% in 1987·88, 93% in 1988-89 and 92% in 
1989-90. The details of utmsation are in 
Statement-II below. It will be seen from the 
attached statements that utilisation of funds 
has been generally satisfactory. 


